CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH., NEW DELHI

0.A.NO.2857/2003
Thrusday. this the 27th day of November., 2003

Hon’ble Shri V.K. Majotra. Vice Chairman (&)
Hon’ble Shri Bharat Bhushan. Member (.J)

Dir. R.D.Sinah

s/0 Shri Sabhajset Sinah
gosd about 58 vears

rfo AC~1/158~C

Shalimar Baah. Delhi-88

Sl amnp loved as:
Professor & Principal Scientist in

Indian agaricultural Res
Pusa, Mew Delhi-12

arch Institubs

Jmnlicant
(Bv &advocate:3hri B.B. Rawval)

Weraus

;[ Union of India throuah its
Department of Aqgricultuiral
& Education (DARE]
Krizshi Bhawan. Mew Dl

2. The Secretary
Indian Council.of Agricultural Researoch
Krishi Bhawan. MNew Dselhi-1

The Chailrman

foariculture Scisntist Recruitment Board
(ASRBY. Krishi anusandhan Bhawan

Pusa., Mew Delhi-12

4. Or. N.N.Sinah
Oococupving the post of Project Director
(Maize)
Indian Agricultural Re
Pusa. MNew Delhi~12

arch Instituta

T4 oo oo son pongrn od oo aon idoe ooy
SREBSDONOEN TS

ORDE R (ORAL)
Hon’ble Shri v.K.Majotra Vice~Chairman (a)
applicant has besn a cancdidaete for the post
Project Director advertized by advertisement 172002

PARLBLZ0072  (Annexurs  f-97. It hazs been contendad

behalf of the applicant that the ires

s>ondants have not

published the panel relatinag to that advertisemsent nor

hawe they  scrapped the pansel but

post  wide Annexure-f dated L.L1L.2003. He: has  dirawn



aour  attention to applicant™s representation made to

P

Hon’ble Minister of Aariculture., Govt. of India and

Fresident., ICAR. Mew Delhi on  1d4.10.20

[ AN e

S-12)  which allegedly too., haz not besn

ponded by

the respondents.

2. Maving regard to

I our wview, this 084 can be

Lteelf in the interest of Justice and without i1ssuing
a notice to  the respondents whose rights  are  not

Likely to be affected. with the following directions:-

] If the respondents have

iy

selectionpanal  related to
dated 22.32.200%, no action nsed be takan

on the present 06,

srclEnts have not scrapo

11 If the res

the selection/panal  in reshect f

then thew

Snnexuire  A-9?  dated 2I.3.2002
shou ]l dispoze of applicant s
representation dated 14.,10,2003 DAnnexuyrs
G107 within a pericod of one month  fFrom
the date of receipt of a copy of these
orders.,

1340 I the ayvent of applicant”s

SIS i o his

sl ection i
raeprasaentation. PR E L A~ 12 dated
14.10.200%, selecticn in  pursgancs  of

achvertiszsemant  annexure-o dataed 1.11.03003F

nead not be pursusd,

Orderad accordinagly ., ?T_llfti__!_;:__

harat Bhushan) (v.K.Majotra)
ember (J) - Vice Chairman (&)






